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AvailabWty of WagoD_ for 
Maharautra. 

638. SHRI G. M. BANATWALLA 
Will the Minister of RAILWAYS be 
pleased tb state : 

(a) whether it i. a fact that actual 
ayailability of railway wagons for prio
f1 ty movement of coal and coke was 
much below the sanctioned quota for 
Maharashtra during 1978; 

(b) if 80, tht' extent of shortage in 
case of each variety of coal and coke; 

(c) what steps, if any, have been 
taken to ensure actual availability of 
wagons according to sanctioned quota ; 

~ (d) whether the Maharashtra quota 
l{ . 1979 for Slack Coal, B.P.H.C., B.H. 

.C. and soft coke has been reduced ; 
and 

(e) Whether in view of adverse effects 0:: industry owing to the aforeaaid cut 
t ~ • Government propose to restore the 
<>nglnaI quota ? 

THE MINJSTER OF STATE IN 
THE MINISTRY OF RAILWAYS 
(SHRI SHEO NARAIN): (a) There 
had been a marginal shortfall in some 
months in meeting the wagon require
ment of the collieries which supply coal 
to Maharashtra. But at present, there 
is virtually no shortfall. 

(b) Separate quota was not laid down 
for movement of various typf'8 of coal 
and coke in the year 1978. Hence the 
information is not available. 

(c) Aggregate sanctioned quota is 
always in excess of expected level of 
availability of coal/coke and transport 
is planned for the movement of the 
available quantity of coal. 

(d) No 

(e) DOC1! not arise. 

Merpr of Trade u ... _ with RMS 
ID Deihl 

639. SHRI MADHAVRAO SCIN-
DIA: Will the Minister of PARLIA· 
MENTARY AFFAIRS AND LABOUR 
be pleased to state : 

(a) whether Government are aware 
that a large number of trade Unions in 
the capital have decided to merge with 
HMS; 

(b) if 80. whether the representatives 
of the!C Unions have apprised him in 
this regard; and 

(c) the reaction of Government there
to ? 

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS AND LABOUR 
(SHRI RAVINDRA VARMA}: (a> 
The Ministry of Labour has no such 
information. 

(b) and (c). Do not arise. 

Promodoa of Prof"H" aacl Doctors 
in AIIMS 

640. SHRI MADHA VRAO SCIN· 
DIA: Will the Minister of HEALTH 
AND FAMILY WELFARE be pleallCd 
to atate : 

<a) whether it i. a fact that the 
promotion channels of professors and 
doctpra in All India Institute of Medical 
Sciences ia DOt sufficient due to which 
there has been ItIIfplatiOD as a res uk 
moet of the professors anddoctoll have 
left the Institute to seek job elsewbere I 




